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PER PRASHANT MAHARISHI, A. M.

1. This appeal is filed by the assessee against the order of the Pr. Commissioner of
Income Tax—6, New Delhi, under Section 263 of the Income Tax Act, 1961 (the
Act) dated 31.03.2018 for assessment year 2013-14.

2. At the time of hearing the assessee vide his application has submitted that
he has also filed an appeal before the ld. CIT (Appeals) and subsequently
opted for Vivad Se Vishwas Scheme. Accordingly, this appeal becomes
infructuous. He has further requested for withdrawal of the appeal.
The 1d. DR also agreed with the above contentions.
We have heard both the parties. Permission is granted to the assessee to

withdraw the appeal. Accordingly the appeal is dismissed as withdrawn.
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S. In the result, appeal of the assessee is dismissed.

Order pronounced in the open court on 01/09/2021.

Sd/- Sd/-
(SUCHITRA KAMBLE) (PRASHANT MAHARISHI)
JUDICIAL MEMBER ACCOUNTANT MEMBER

Dated : 01/09/2021
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